308  Re. Releasing women ... |RATYA SABHA] .. languishing in jails

The house re-assembled after lunch at one minute past two of the clock.
MR. DEPUTY CHAIRMAN in the Chair.

Re. Releasing women aged above 75 years languishing in jails
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MR. DEPUTY CHAIRMAN: Really, women above 75 years are in jail!

SHRI RAJEEV SHUKLA: Women, above 75 years, have been languishing in jail;
they should be released. ... (Interruptions) .... At least, on International Women's Day,
this should be done. I want a response from Mr. Naqvi on this, if he could. Naqvi saheb,
please convey this thing to the Home Ministry.
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MR. DEPUTY CHAIRMAN: Okay. Thank you, Mr. Rajeev Shukla, you have raised
a good point. It is a good suggestion. Now, I take up further discussion on the Motion of
Thanks on President's Address.



